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12.29 hrs.

STATEMENTS OF PUBLIC
ACCOUNTS COMMITTEE

SHRI CHANDRAJIT YADAV:
(Azamgarh): I lay on the Table
English and Hindj versions of the
following Statements: —

(1) Statement showing Action
Taken by Governmeni on the
recommendations contained in
Chapter I and final replies in
respect of Chapter V of
Ninety-eighth Report (Sixth
Lok Sabha) on Dues and
Equipment.

(2) Statemeny showing Actian
Taken by Government on the
recommendationg contained in
Chapter 1 and final replies in
respect of Chapter V ot
Hundred and  eighteenth
Report (Sixth Lok Sabha) on
Ministry of Communicatians
(P&T Board).

12.36 hrs,

MESSAGES FORM RAJYA SABHA

SECRETARY: Sir, I have to report
the following messages received from
the Secretary-General of Rajya
Sabha: —

(i) “In accordance with the pro-
visions of rule 127 of the
Rules of Procedure and Con-
duct of Business in the Rajya
Sabna, I am directed to inform
the Lok Sabha that the Rajya
Sabha, at its sitting held on
the 24th November, 1980,
agreed without any amend-
ment to the Sree Chitra
Tirunal Tnslitute for Medical
Sciences and  Technology,
Trivandrum, Bill, 1980, whicn
wag passed by the Lok Sabha
at its sitting held on the 17th
Novemkber, 1980.”

(ii) “In accordance with the pro-
visions of rule 127 of the
Rules of Procedure and Con-
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duct of business in the Rajya
Sabha, I am directed to inform
the Lok Sabha that the Rajyz
Sabha, at its sitting held on
the 24th November, 1880
agreed without any amend-
ment to the Hindustan Trac-
tors Limited (Acquisition and
Transfer of Undertakings)
Amendment Bill, 1980, which
was passed by the Lok Sabha
at its sitting held on the 12th
June, 1980.”

12.31 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DELAY IN CONSTRUCTION OF
GANGA BRIDGE AT PATNA

ol W fawta yrea (T19R) ¢
Jarene wgrew, & wfaeradm S
wgd & frafafes faog &t o
aHaE Alage i af@gq q&lt ot &7
EqT BTG FEAT FTRAT § W A
FAEF T 39 79379 ¥ oF AW
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THE MINISTER OF SHIPPING
AND TRANSPORT (SHR] VEEREN-
DRA PATIL): Under the Constitu-
tion, Govt. of India are primarily res-
ponsible for roads declared as National
Highways. All roads other than
National Highways in 3 State, are
essentially the responsibility of the
State Government concerned

The bridge under construction over
the Ganga at Patna, when completed,
would fall on a State road. It is,
therefore, a State project and the
Govt. of Bihar are primarily con-
cerned. In order, hawever, to assist
the State Government financially in
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the construction of this bridge com-
menced in 1972, the Govt of India
agreed to provide in the 4th Plan a
non-Plan loan not exceeding Rs. 4.5
crores towards 50 per cent of the ex-
penditure on the bridge during that
Plan, the entire balance being met by
the State Govt. from their own re-
sources. As there wag no provision
for such an assistance for this bridge
under the subsequent Plans, the State
Govt. have been financing this bridge
since then entirely from their own re-
sources. They are reported to have
incurred a total expenditure of Rs. 41
crores so far including the non-Plan
loan of Rs. 4.5 crores given to the
State Govt. in the 4th Plan.

Being a State project, the State Govt,
are dealing with all matters pertain-
ing to this bridge covering planning,
tendering, design and construction,
supervision, etc. On the basis of a
global tender, received by them, they
awarded on 5-6-1972 the construction
of this bridge to M/s, Gammon !ndia
Ltd. The State Gavt. originally
planned to cumplele this bridge by
June, 1979 with 2-lane  super-
structurc and 4-lane foundation. The
State Government, however, could not
adhere to this target date because of
several reasons covering (1) shortage
of materials, (2) shortage of pawer,
(3) labour strike, (4) cyclone in April
1979 which led to the loss of three
working gantries and damage to the
casting bed on Patng side resulting
in considerable delay, and (5) short-
ages of appropriate type|quality of J
cement since December, 1979.

As a result, the State Gavernment’s
latest assessment is that hey would
now be able to complete the bridge !
by December, 1981 with a 2-lane
superstructure and 4-lane foundations.
The bridge, when completed, is esti-
mated by the State Govt., to cost
Rs. 46 crares,

According to the information avail-
able from the State Govt, this escala-
tion in the cost is attributable to (i)
increase in scope of work of the foun-
dation and substructure from 2-lane
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bridge to 4-lane based on the accept-
ed tender and (ii) further escalation
in the prices of materials, labour
wages, increase in land acquisition
cost, etc, N

Since it is a State project, it ig
now essentially for the State Govt.
to take appropriate action to complete
the balance of the work as early ag
possible. |
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“It has to be clearly understood

that nq additional assistance would
be available for the completion of
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the project after the 4th Plan
period and the State Government
will have to find the necessary funds
within the State Plan.”
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MR. DEPUTY-SPEAKER: I, view
of thig calling attention by Shri

Paswan, you may consider it favour-
ably.

SHRI VEERENDRA PATIL: They
have asked for additional assistance
outside the plan. There is a pracedure
for that. I have to go to the Plan-
Ning Commission and the Finance
Ministry. Unlesg the Planning Com-

Bridge at Patna (CA)

mission clears and the Finance
Ministry concurs, I cannot give any
assurance to the hon, Member here.

SHRI CHANDRAJIT YADAV
(Azamgarh): Will you take initiative?

M W faw@ q@E o SuTSEe
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Patna (CA)
of Ganga Bridge at
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PETITION RE: DELHI MUNICIPAL
LAWS (AMENDMENT AND VALI-
DATION) BILL, 1980

wEE wEE 3w (F9EY)
dr, & fooer w afesr fafg
(detem WX dewor),  fagaw,
1980 & Y H T o QAo ATHT
grq gETafd amfaadr S #WA
N wAAfy AR gl |

12.59 hrs.

MOTION RE: JOINT COMMITTEE
ON OFFICES OF PROFIT

THE MINISTER OF LAW,
JUSTICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR): I beg
to move:

“That g Jeint Committee of the
Houses to be called the Joint Com-
mittee on Offixces of Profit be con-
stituted consisting of fifteen mem-
bers, ten from this House and five
from the Rajya Sabha who shall be
elected from amongst the members
of each House in accordance with
the system of proportional repre-
sentation by meang of the single
transferable vote:



